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sugar available in the country at
mumtlsinmntthe internal
requirements to the extent of about
3 lakh tons. '
(b) Yes. .
(c) The arrears of cane prives, on
31st October, 1952, in U.P. were about
Rs. 4} crores and in Bihar nearly
Rs. 3 lakhs.
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Shri L. N. Mishra: May I know the
price of sugar-cane’fixed for the cur-
rent year?

Shri Kidwai: No price has been
fixed, because now more sugar is
being produced. than is consumed.
Therefore, if there is competition
among the producers_the consumer,
perhaps, will get it at a cheaper rate.

Shri L. N, Mishra: Sir, I asked
whether any price has been fixed of
the sugar-cane per maund?

Shri Kidwai: Rs, 1/5/- at the gate
and Rs, 1/3/- outside stations.

Dr. Ram Subhag Singh: May 1
know, Sir, why the price of sugar-
cane was reduced?
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Shri Kidwal: The prices were re-
duced because they were dispropor-
tionately high. When a cultivator
grows food-crops like cereals,
gets less. Therefore the cane area
was unnecessarily growing. The re-
sult was that this year there was so
much cane grown that people had to
burn it. Therefore State Governments
in U.P., particularly, and Bihar, had
to persuade the cane-growers to
continue crushing as much as pos-
sible. Besides, the prices of sugar
were so high, that we could not send
any sugar outside the country. There-
fore, it was thought necessary that
the cane prives should be reduced.

Shrimatl Tarkeshwari Sinha: Is
Government aware that a sharp dis-
parity has arisen due to the reduction
in the prices of sugar in comparison

th last year’s stock lying in the
factories? May I know what the
Government is doing to mitigate this
difficulty?

Shri Kidwai: As I said by reducing
the prices it will be possible to ex-
port sugar next year We have al-
ready informed the producers that if
they want to export sugar from the
new produce, and as it will take time
for the new produce to come into the
market, sugar from the present stock
can be released for export on re-
placement basis.

I hope that next year the prices
would be low enough to enable us to
export at least two to three lakh tons
of sugar. Already we are negotiating
with some countries and I hope by
the end of this year we would be able
to export a large stock.

“Grow More Foop” ENQUIRY
CoMMITTEE REPORT

*182, Shri 8. N. Das: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the Report of the Grow*
More Food Enquiry Committee has
been considered by Government;

(b) if o, which of the recommen-
dations of the Committesa have beens
accepted

(c) the steps so far taken by the
Central Government to give effect to
the proposals accepted by them: and

(d) whether the various State Gov-
ernments have taken steps to imple-
ment the recpmmendations of the
Committee?

The Minister of Agricalture (Dr.
P. 8. Deshmukh): (a) to (d). The re-
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port of the Committee is under consi-
deration of the Central and State
Governments. - In the case of the
State Governments they have already
been requested to implement straight-
way such of those recommendations
as are solely their concern, while in
the case of the recommendations con-
cerning the Central Guvernment. final
decisions are expected be taken
shortly. A note indlcatmg the latest
position on the various recommenda-
tions, is placed on the Table of the
House. [See Appendix I, annexure
No. 44.]

Shri 8. N. Das: From the note it ap-
pears that State Governments were
requested to submit their notes.
May I know what was the date fixed
by which they were requested to sub-
mit the notes?

Dr. P. 8. Deshmukh: I am unable
to give the date.

Shri S. N. Das: In view of the fact
that it has been stated in the note
that Government has accepted Re-
commendation No. 37, may I know
whether a special division in the Cen-
tral Ministry of Food and Agriculture
has been created, or is already func-
tioning for that purpose?

Dr, P. §. Deshmukh: It is in the
Earor:ess of being created: we will
ve to get financial sanction.

Shri 8. N. Das: In view of the fact
that the committee has recommended
that Governments will make a de-
claration of the principle of guaran-
teeing minimum prices for the food-
grains, may 1 know whether Govern-
ment would come to a decision be-
fore procurement prices are fixed for
the coming year?

Dr. P. Deshmukh: It rests with
Finance. Nesotiatlons are going on.
It will depend upon what results we
achieve. The matter is being expedit-
ed as much as possible.

Shri T. N. Singh: May I know what
steps Government are taking in re-
gard to the extension service scheme
as suggested by the committee and
how far it is going to affect the com-
munity project schemes?

Dr, P, S. Deshmukh: The establish-
ment of extension service is actively
pursued and it won't be very long be-
fore the service is established.

Bhri Veeraswamy: May I know the
total amount spent last year on Grow
More Food Campaign and whether it
mo_iustlﬂed by the increased produc-
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ttee
expenditure has been justified to the
extent of 52 per cent. In view of the
committee’s recommendations which
we wish to implement we expect that
the percentage will go up.

Bhri Nanadas: May I know. Sir,
whether the Government of Madras
hag given up the Grow More Food
Scheme?

Dr, P, 8. Deshmukh: No, Sir. No
Government has given it up.

Bhri C. R. Chowdary: What is the
actual quantity of food produced
under the Grow More Food Campaign
and what is the actual cost per ton?

Dr. P. 8. Deshmukh:
for notice,

ALIPUR DUARS Ramway STATION

*183. Pandit Munishwar Datt
Upadhyay: (a) Will the Minister of
Railways be pleased to state whether
it is a fact that Alipur Duars junc-
tion was -orginally planned and con-
struction had started at a site about
an;%,mﬂe away from its present loca-

I must ask

(b) What were the constructions
undertaken and completed before the
Junction was shifted?

(c) What was the cost involved in
he constructions aforesaid?

(d) What were the reasons for
the orig'i.m.l site?
The Minister of and

Transport (Shri L. B. Sllutri) (a)
The site for the Alipur Duars junc-
tion was originally fixed some dis-
tance away from the site finally select-
ed, Before the chnnge was made,
however a temporary Base Depot and
Yard had already been located at the
original site.

(b) Some semi-permanent quarters
and Nissen huts were put up for the
accommodation of the construction
staff, offices and stores, and sidings to
serve these stores were laid

(c) The cost of these constructions
was Rs. 2.37 lakhs. All these quarters
etc. were found useful by the Assam
Railway Administration for their ex-
pansion schemes at Alipur Duars,

(d) The Open Line Administration
found the second site more conveaient
in the light of subsequent develop-
ments at this station.

Pandit Munishwar Dat;{ Upadhyay:
May I know, Sir, whether it is a fact





